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LOK SABHA 

Monday, April 15, 1985/Chaitra 25, 
1907 (Saka) 

The Lok Sabha met at Eleven 0/ the Clock 

[Mr. SPEAKER in the Chair] 

ORAL ANSWERS TO QUESTIONS 

Guidelines to States for Housing 

[English) 
*425. SHRI EDUARDO FALEIRO : 

Will the Ministers of WORKS AND 
HOUSING be pleased to lay a statement 
showing: 

(a) whether Central Government have 
provided guidelines to certain States with a 
view to easing their housing problems; 
and 

(b) if so, the names of the States? 

THE MINISTER OF WORKS AND 
HOUSING (SHRI ABDUL GHAFOOR) : 
(a) and (b). The general guidelines 
relating to the policy and programmes for 
housing development are contained in the 
Plan documents which are regularly circu-
lated to all the State Governments and 
Union Territory AdministTations in the 
country. In addition, the circulars issued 
from time to time to them contain the 
detailed instructions regarding programnle 
contents of specific schemes. 

SHRI EDUARDO FALEIRO: All of 
us have been saying here for decades that 
shelter along with food and clothing are the 
topmost priorities, the three major priori-
ties of a human .. being. It is unfortunate 
that these are not reflected to that extent 
in the Seventh Five Year Plan. These 
mUlt have priority. Without making a bi, 
lpeech. I can just show bow ImaU the per-
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forma nee has been in this regard. The 
requirement of the dwelling units in 30 
million as disclosed by the Ministry of 
Works & Housing through its topmost ofll-
cer in the Mini~try namely, the Secretary. 
This information is as per the official sta-
tistics alone of the Ministry of Works & 
Housing. At present, the target fixed by 
the Government through official statistics 
is 50 lath dwelling units per year out of 
which the States and Union Territories 
have been able to produce and show ollly 
4 lakh units. 

In view of this dismal performance of 
the States and Union Territories, what is 
the Ministry going to do through any crash 
proaramme and what are the perspective. 
and projections of the Ministry in t_ 
National Housing Policy to tackle the 
major problem on a war footing ? 

SHRI ABDUL OHAFOOR: I qree 
with the hOD. Minister •... 
[Translation] 

MR. SPEAKER : It looks as if • 
lottery is going to be drawn ••••.• 

(lnterruption$) 
[English) 

SHRI ABDUL GHAFOOR: I agree 
with the hon. Member .••••.• 

SHRI S. JAIPAL REDDY Sbrl 
Eduardo FaJeiro is the Chairman of tbe 
Housing Committee. He is not abJe to 
provide houses to Members beret He, 
therefore, deserves to be made a Mihistet 
for Housing. 

(Interruptions) 

SHRI ABDUL GHAFOOR: He •• 
distributes houses. That is wh)" be .... 
put this question I 

It is true and it is strange also. But t 
would also like to inform the bon .. Mero.ber, 
of the Houe tbat, since the Fk., .'1~ .. 
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Year Plan, Government has been allotting 
money. But it is a strange thing. I will 
live you the exact figures. It is an inte-
resting thing and, therefore, every hone 
Member of the House should know. In 
tbe First Five-Year Plan, in investment in 
Housina in both public and private ~ectors 
was Rs. 1150 crores. the percentage to the 
total outlay being 34. In the Second Five-
Year Plan, in both public and private 
s~ors it was Rs, 1300 crores and the per-
coatale to the total outlay was 19. In the 
Third Plan the investment went up, 
bllt the percentale feU to 15. In the 
Fourth Plan, the allocation went up, 
but the perc~ntaae fell to twelve. In 
the Siatll Plan the alJocation was Rs. 1100 
crore! a8 apinst Rs. 1150 CfCi)feS in the 
First Plan. but the average came down to 
7.s per cent whereas in the First Plan it was 
34 per cent. It is strange that this thing is 
bappenina •... 

AN HON. MEMBER 
Se.eJltb P1_ ? 

What about 

SltRl A.mOL GHAFOOR: The 
s..eGtb Plan fipt'e is not yet out. I cannot 
..,. ddnitely how much money win be 
allocated in the Seventh plan. Perhaps, 
after a month or two it wiU be known. 
This is the peculiar situation which I per-
sonatfy find: in First Five-Year Plan the 
percentage was 34 and now it has come 
down to 7.5. As my hon. friend has 
stated, about the shortage of houses, no 
exact survey bas hoen made. But on the 
basis of the census figures, the NBO has 
found out that nearly 24 million dwel1ing 
units are required at present in the country. 
WIriJe n1Bking the aJloca tions in the F ive-
Year Plans, since 1952 to 1971, whatevtr 
mOMY has beell liven for construction of 
houses" definite guideline was issued that 
hCDceforward there would be four catc-
lorits, namely, those who were economi-
caU, weaker, tJ:)ose whose income was very 
low, the low income group, then the middle 
income group, then the fourth, rental 
honsing schemes, houses constructed by the 
Oever.nent for its employees. These 
atU*JiIIIes wet'e forlltUlated and instructions 
were issued to all States, and they have 
been dqing their work according to their 
resources. ltor tbe 20-point Programme, for 
tlte CGDolDically weaker sections parti~u­
Ial'ly. dHrerent States have adopted different 

guidelines. We are stressing on - the State 
Governments that, at least for these two 
categories, economically weaker sections 
and low income group, houses should be 
constructed and a higher percentage should 
be fixed for these categories. The State 
Governments are also, to some extent, 
following the guidelines. But the short"se 
is there. Also the Government of India 
has made a commitment before the world 
organization, the UNO, that from 1987 .. 

(I nterruptions) 

I was explaining so that no more supple-
mentary would arise .... 

SHRI S. JAIPAL REDDY: The answer 
is as long as it is wrong. We are giving 
sites for rural landJess workers in rural 
areas plus Rs. 500. 

SOME HON. MEMBERS: Rs. 500 ! 

SHRI ABDUL GHAFOOR: We give 
Rs. 500. Then some State Governments give 
Rs. 1000 and some other State Governments 
give Rs. 2000. We give Rs. 500 plus some 
sq. metres of land so that they can cons-
truct a thatched hut in order to cover 
themselves because jf you go to Bihar and 
U.P. you will find in villages nearly 30%) 
of the people live in thatched houses. 
There are other houses like mud-built 
houses with Kapa~ and Nadiyas which are 
covered in Blhar and U.P. Some of them 
have got semi-pacca and semi~kacha and 
some of tbem being kacha and no pacca 
and no kacha but thatched. Both cover 
and also the walls they make it with 
earth. 

Therefore, in each State the subject has 
got different connotation and each State is 
given guidelines to have its own sort of 
scheme best suited to it. This is the gene-
ra) condition. Whatever assistance is given 
in the Five-Year Plan, according to that we 
move, as we move in other sectors also. 

MR. SPEAKER: Is there any room for 
any further supplementaries after this Ion, 
answer 1 

SHRI EDUARDO FALEIRO: The 
Minister is terribly worried as he acfinlts 
the entire position as I put it. 
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MR. S,PEAICER: The Minister has 
missed one' thing. It is not only housing 
that has to be planned but some family 
planning also has to be done. We have to 
cov .. this gap. Have you heard about a 
joke 1 

[Translation] 

A (lhild went to a school for admission. 
He was asked his name. He replied. "My 
name is this". "How many brothers and 
sisters are you 1" "We are fifteen", he 
replied. "What is the occupation of your 
father 1" "This is the only occupation," he 
replied. 

[English] 
SHRI EDUARDO FALEIRO : A very 

telling comment on the whole situation. 

SHRI ABDUL GHAFOOR: There is 
one more thing which the hon. Member 
should know. How much difficul ty does 
the Chairman of the House Committee feel 
in allotting houses to the hon. Members 
here? You have to ~ee my difficulty 
also. 

(Interruptions) 

MR.. SPEA KER: Both are in the same 
boat. 

SHRI EDUARDO FALEIRO: I will 
not involve him in this. 

I .. et me come to my second supplemen-
tary. The Minister realises the gravity of 
the situation. That is one thing. Then, 
merely issuing guidelines and circulars to 
the States will not do. You have to make 
them act and act on a war footing. The 
Minister mentioned that Rs. 500 is being 
given to the lower income group people to 
build houses. I have gone an over my' 
constituency to every single village and if 
one has gone to the villages, he will know 
that no house cart be built of a permanent 
nature with Rs. SOO . .•• 

MR. SPEAKER: He is not Saying that 
a house will be built. He says that only a 
jhuggi will be built. 

SHill BDlJAllDO FAL£IRO : We do 
DOt want that type of tbini. Wo want a 

permanent house-to solve tee pN)bJem ~ 
a permaneJlt manner. Every )'ear what do 
these people do? Rs. 500 is giVOl'L 'they 
know with Rs. 500 no ,ermaneDt house can. 
be built. So they use it in whatever a.t1lCl 
they like. 

MR. SPEAKER: You ask the que.t.ion. 

SHRI EDUARDO FALEIRO : I would 
like to know whether regarding this )ower 
income group or the EWS the government 
will look into the fact that -many. of the 
ftats are given under the scheme 0f ,m.. 
ftat and they do not have any iofra-struda .. 
ral facilities and they are rar away and no 
transportation facility is there, no school is 
there and, therefore, houses are not bcU8I 
built apart from the fact that Rs. Soo is 
totally insufficient. 

Secondly, is it not a fact that it take, 
about 20 years for a governmeat sefvaAt 
from the date when he joins service uw1 
puts in his application, to get loveaamut 
accommodation 1 

MR. SPEAKER : You: will tab ~y 
whole one hour for your 'luestioa .. 

SHRI EDUARDO FALElRO: Very 
~ften a man in government service retires 
after 30 years of service without ever gettmr 
government accommodation. Now I would 
like to know from the Minister what he 
intends to do to improve the lot and the 
facilities like schooling, transport and other 
infra-structural facilities regarding ~conom" 
cally weaker sections and gGvernmcmt 
servants. 

SHRI ABDUL GHAFOOR : U1'lder tllw 
Housing scheme for economicalty ._tor 
section, that is for those wbose famif)r 
income is upto Rs. 350, a Joan of "'*' 
Rs. 5000 is given. Und~r the HUDa.)i 
scheme a loan upto Rs. 3,300 is given. Por 
the low income group, that is, for those 
whose income is between Rs. 350. and 
Rs. 600, they are beiDI liven a loa. 
assistance upto Rs. 15,300. 

SHRI EDUARDO FALEIR.O ~ Ul •• fl 
SHRr ABDUL GHAFOOR : AIf· ~ 

the country. The rate of interest fotDie' 
Economically Weaker section il 4 to 5 per-
C'Dt. Fpr the low income Jroap it il a'~ 

. I, l) r ' 
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aDd tbey can return the money within 
15 years. Similarly, for the housing scheme 
for middle income group, that is, for those 
whose income is between Rs. 600 and 
Rs. 1500, loans are given upto Rs. 50,000 
and the rate of interest is 11. S %. 

SHRI EDUARDO FALEIRO : This is 
Housina Board. It is not built up houses. 
What about government servants? 

SHill ABDUL GHAFOOR : Govern-
ment servants can also avail of this facility 
and they can construct their houses. 

SHRI A CHARLES : What are the 
pidelines given by the Ministry of Housing 
to the State Governments for preparing 
schemes for providing houses to the 
poorest of the poor 1 In Kerala if a 
person wants to get the benefit of such a 
scheme, he should have at least 3 cents of 
land in the urban area or 5 cents of land in 
the rural area. There are several lakhs of 
people, especially in the coastal belt of 
Kerala who do not own any land. They 
are living on the government poromboke 
lands. May I know whether the Govern-
~nt will consider a scheme for providing 
houses for such people who do not own any 
land or at least flats to such poorest of the 
poor? 

SHRI ABDUL GHAFOOR : This 
housing scheme is not a centrally sponsored 
scheme. Housing is a State subject. In the 
State they can also formulate their own 
guidelines to give house sites to those 
persons who have got not even a single 
inch of land. Either they can subsidise it 
or they can give it free to them and allow 
them to construct their own thatched or 
kacha or pacca one-room or two-room 
h0U8~8. It is for the State Governments 
to do. 

SHRI V. SOBHANADREESWARA 
)lAO : Is the Government aware of the 
fact that according to the guidelines issued 
to the nationalised banks, only 1 % of 
their advances is to be Jiven for hQusing 
and this comes in the way of faster progress 
in ·the matter of housing programmes? If 
50, will the Government give revised 
iDatructioDs pennittina them to give more 
than 1 %, say, at least 2 or 3 % to enable 

this housins problem to be solved in the 
near future ? 

SHRI ABDUL OHAFOOR : The b~n. 
Member is right. So far as the question 
of banks is concerned, how much money 
they should advance, etc. -these things are 
discussed in detail by the Planning Commi-
ssion. It is the Planning Commission 
which sets the target-so much percentage 
the banks wi)] have to give. For exampJe, 
from 1983 Rs. ISO crores banks were asked 
to earmark for the housing sector. So 
this is not directly dealt with by us. . 

SHRI V. SOBHANADREESWARA 
RAO : It is the Government which has to 
take the decision. 

SHRI ABDUL GHAFOOR: The 
Government has to take decisions in all 
matters-both in housing and in other 
matters also. 

Cotton Production per Hectare 

+ 
*426. SHRI CHINTAMANI JENA 

SARI AMARSINH RATHAWA 

Will the Minister of AGRICULTURE 
AND RURAL DEVELOPMENT be pleased 
to state: 

(a) the production of colton per hectare; 

(b) whether India has the lowest per 
hectare production in cotton ; 

(c) if so, the reasons thereof; and 

(d) the steps being taken by Government 
to increase cotton production in the 
country? 

THE MINISTER OF AGRICULTURE 
AND RURAL DEVELOPMENT (SHRI 
BUT A SINGH) : (a) and (b). Average 
production of cotton (lint) in India durina 
the three years 1981-82 to 1983-84 is 
158 Kgs. per hectare. This is among the 
lowest in the cotton growing countries of 
the world. 

(c) The reasons for low productivity ot 
cotton in Indja, inter-alia, include :-

(i) Low irrigation coverage; 

(ii) Inadequacy of quality leeds for 
sowina ; 


